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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Eleventh Session
Tuesday, June 25, 2024

LIST OF BUSINESS

I. Questions:

Questions entered in the separate list to be asked and

answered.

II. Calling Attention:

(1) Shri. Kadakampalli Surendran to call the attention of the
Minister for Transport to the necessity to resolve the
problems reported to have faced by the Motor Vehicle
Sector in the State.

(2) Shri. Sajeev Jospeh to call the attention of the Chief
Minister to the necessity to bring to the notice of the
Central Government the inevitability to increase the
number of flight services from Kannur Airport and to
develop the Airport into international standards.

II1. Presentation of Reports:

Shri. E. Chandrasekharan, Chairman, Committee on Public

Undertakings to present Twenty Fifth to Twenty Eighth

Reports of the Committee.

IV.Financial Business:

Discussion and Voting on Demands for Grants in the
Budget for the financial year 2024-2025.

Demand No. XVIII - Medical and Public Health.
Demand No. XIX - Family Welfare.

(As per separate list)
V. Half-an-Hour Discussion (Rule 49):
Notice given by Shri. N. A. Nellikkunnu to raise a
discussion on a matter of public importance arising out of
the answer to Unstarred Question No. 6 dated 10" June,
2024.

Secretariat of the Kerala Legislature, Dr. N. Krishna Kumar,
Thiruvananthapuram, Secretary.
June 24, 2024.



